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T M I NI ST R OF STATE OF THE 
M I  lSTR OF I NP RMA JON AND 
BROADCASTING AND MINISTER O 
STATE 1 THE DEPARTMENT O F  
PARLIAMENTARY A l S < S HR I 
H.K.L.  BHAGAT) : (a) Fea tu re fi lm have 
been imported i n  t he r ec n t  pa t from 
Aus tral ia , Bu lga ria , Canada,  Chi na Cuba ,  
Czecboslova i u ,  E th iopia , Frn nce , Hon 
Kong, H ungary, I ndones ia ,  l lH l y ,  J,. p n ,  
Ma l i ,  Morocc , N wz n land . P l ,r n <l ,  
Sen ga l Swedan , Tri n idad , Tua i  i tt ,  Tu 1 key ,  
Upp r Vo l ta , U n i ted Ki ngdom, n l l cd  
S ta te of America ,  US R ,  W · t Ge rm.my , 
Yugo lav ia  t . 

(b) Import of f a tu rc fi lms i mad'- by t he 
Na t iona l Fi l m  Dev lopmcn t  orp ra 1 1  n 
except t t bc . x tc:: n t  prov1d d for i n  th  
Pol icy for impo rt of fi lm formu la led by t he 
M inistry of I n format ion a nd Broadcast i ng. 
Accord i ng to  the xcept i  m, pr  v idt'd 
for i n  th Pol icy, p r i va l  I nd i a n  •mp  r lcr- .  .. 
can import fi lms ou t  of  those e n tered i n  
t h  �arket Sec t i  n of t he l a t  rna l i  na l 
Film Fe t i  va l/ i Jmotsav rgan i  cd in I nd ,a  
and approved by the Nat ion I J im  Dev lop­
ment Corpora t ion wi t h i n  t h · o mo u n r  
sanct ioned by  t h  Governmen t a nd by  t hl. 
Sovexportfilm from USSR, u bjcc l to  a 
mone tary l im i t  la id  d wn by 1 he Govern ­
ment . T i l l  30th September,  1 983 ,  M r i on  
Pictu.r por t A oc ia t ion r m ·r ic.:a a 

pc m i l ted t imp  r t  fi lm. 1 1 1 

accord oc wi th the gre mcn t  n lc r  d i n t  l 

by t hem wi th  t h �  ovc rnm n t ,  u bjr · t  l o  
the J imi ta t i  n l a id down i n  th1:  a • re mcn t .  
G nera l ly .  N D impor t  fi lms ,n  ou r r i • h t  
purch e basi or  on profit� shar i�g b a  i , 
Private imp  r ter  ca n import fi lm on ly n 
outright pur hn e ba i s .  I n  t h1.: Ca.!, f 

ove p r tfi lrn/M A omr,a n ic� .  t h  · i r  
I nd i an  bra n b s imp  ,r t/4mp r r  d pr i n 1  f 
fi lm from th i r  pri n  ipn ls for d is 1 r i bu 1 ion 
in Ind ia .  Pri v 1 importer , Sovexpor tfi lm 

a nd MPEAA Compan ies p y/paid c a I i  mg 
t e t o  Na t iona l Fi lm  D ve Joprn n t  
Corpora t ion , t he officia l  c oa l i  i n  geucy. 

(c) a nd (d ) Th i n forma t ion io b 1 u  
col  le ted . 
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V cancies of Judge in Supreme Court 

1 32 . PROF. MAOHU DA NDAVATE : 
Wi l l  t he M in ister of LAW, JUSTICE AND 

OMPANY A FFAIRS be plea ed to ta te 
t he cumber of va a ncie of Judges ·ex is t ing 
in  the upreme Cour t  a t  presen t  and the 
l i k  ly posi t ioo by th eod of 1984 ? 

THE M INISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
J G N NATH KAUSHAL) : At pre eat ,  
no v ' ocy of  a J udg x i · ts in the  Supreme 
Cou rt .  No vacancy wi l l  ari se by way of 
re t i r  meot dur ing 1 984. 




